THE GAUHATI HIGH COURT AY GUWAHATI

(HIGH COURT OF ASSAM, NAGALAND MIZORAM AND ARUNACHAL PRADESH)
NOTIFICAXION

pated Guwahati, the 2.5 MNovember, 2016

No. HOV-77/2013(p-10)/ 92 [Estt. #4 In exercise of the powers conferrod
under Article 229 of the Constitution of India, read with Rules 6, 7{1-A) and 18 of the
Gauhati High Court Services {Appaintment, Condition of Service and Conduct) Riiles,
1967, Hon'ble the Chief Justice has been pleased to promofe and appoint Sri Abdud
Matlib, Deputy Registrar, temporarily and until further orders, as Jaint
Registrar in the Principal Seat of the Gauhati High Court, Guwahati in the Pay Band
of Rs. 12000-40000/- (PB-4) with Srade Pay of Rs, 7400/ per mongh plus other
sliowances as admissible under the Rules with effect from the date of his jaining vice
S1i Rana Bharali, Joint Registrar, retirad on attainmg the age of superannuabion.

Ry order,

Cad
REGISTRAR GENERAL

Memo Mo, HC.V-77 /204.3(pt-11)/ QIBH JEstl. # Dated 24 .11.2046

Copy to -

1. The Principal Accountant Genera (AR}, Assali, Beltoia, Guwahati-25.

2. The Registrar (Vigilance)/ (Admin./Judt/Estt. ), Gauhat High Court, Guwahati.

3. The Registrar cum Principal Seaetary o Hon'hle the Chief Justice, Gauhati High Court,
Guwahall.

4. The Registrar, Gauhali High Court, (Xohima Rench, Koliima/ Aizawl Bench, Aizawl/Tinnagat

permanant Bench, Naharlagun).

The Joint Registrar (. __ ), Gadhatl Higi Court, Guwahati.

The Joint Secietary Lo the Govt. of Assam, Finance (SIU) Deptt., Dispur, Guwahali - &

The Joint Secretary Lo the Govt. of Assam, Finance (Budget) Deplt., Disput, Guwahat -G

The Director, Assam Gazeite, Assam Govi. Press, Bamunimaidan, Guwahati- 71 for

publication of the above notification in the next 1ssue of Assam Gazelta.

0. The Director of Accounts & Treasurias, Assam, Dispur, Guwahati.

10, The Dy. Registrar  _ . = Gauhati High Court, Guwahati.

11. it Abdul Matlib, Depuly Registrar, Gaulati High Court, Guwahati.

17, 1he Assistant Regisuar, . Gauhati High Cout, Guwahalt.

13, The Secretary fo Hon'bie the Chief Justice, Gauhati High Court, Guwahali.

14, The Treasury Officer, Kamrup Treasury, Guwalati - 1,

T The Pvb Secrctary to Hon'tile M/ Firs, hustice L.
Gauhati High Court, Guwahat,

16, The Systemn Analyst, Gauhati High Court, Guwaliali wilh a cequest to uploadk tis
nolification in the High Court website.

7 The F&RAQ, Gauhati High Court, Guwahali,

18 The AOT ____, Gauhali High Coutl, Guwahall.

19. The Court Officers, Gauhati High Court, Suwahall,

20. The Chief Securily Officer, Gauhati High Court, Guwahati

21. The CA to the Ragislrar General/Registrar (Adimn,), Gauhati High Court, Guwahati.

22, The Order/Personal Fle .
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THE GAUHATI HIGH cOURT AT GUWAHATI
{ HIGH COURT QF ASSAM, NAGALAND MIZORAM AND ARUNACHAL PRADESH

NOTIFICATION

Dated Guwahati, theas November, 2016

No. HC.V- 77/2013{pt-11}/%24 /Estt. ## It exercise of the powers conferred
under Article 229 of the Ceonstituticr of India, read with Rules 6, 7(2) and 18 of the
Gauhati High Court Services (Anpomtment, Condition of Service and Conduct) Rules,
1967, Hon'ble the Chief Justice has been pleased to promote and appoint Sri Dipak
¥r. Nath, Assistant Registrar, temporarily and until further orders, as Deputy
Registrar in the Principal Seat of the Gauhati High Court, Guwahat! in the Pay Band
of Rs. 12000-40000/- (PB-4) with Grade Pay of Rs. 8400/- par month plus other
allowances as admissible under the Rules with offect from the date of his joining,
vice Sri Abdut Matlib, Deputy Registiar, proriied Lo the post of Joint Registiar,

By order,

ad)-
. REGISTRAR GENERAL

Mamo No. HC.V-”}?/2013(pt-11)/°)111ﬁ/£stt. # Dated 25 11,2016

Copy to: -

1. The Principal Accountant General (A&L), Assam, Beltola, Guwahati-29.

he Reagistrar (Vigitance)/ {Admn./Yudl/EsLL), Gaubati High Court, Guwahati,

The Registrar cum Principal Secretary Lo Hon'hle the Chief Justice, Gauhati High Court,

Guwabati,

4, The Registrar, Gauhati High Court, (Kolwma Bench, ¥Kchima/ Aizawt Bench, Aizawl/ltanagar
Permanent Bench, Nahariggun).

5. The Jomt Registrar { .} Gauhal High Court, Guwalafl.

6. The Jomt Secretary to the Govl, of Assam. Finance {(SIU) Deptt., Dispur, Guwshali - &

7. The Joint Secretary to the Govt. of Assain, Finance (Budget) Deplt., Dispur, Guwabatt -A

8. The Director, Assam Gazette, Assam Govi. Press, Bamunimaidan, Guwahati- 21 for
publication of the abuve nolification in the hext issue of Assam Gazette.

5. The Director of Accounts & Treasuries. Assaim, Dispur. Guwahati.

10. The Dy. Reqistrar _ Galmati High Court, Guwahali.

11. The Assistant Registrar, ___ . Gaubkat Highh Court, Guwahati.

L2. Sri Dipak Kr, Nath, Assistant Registrar, Gauhali High Court, Guwahatl,

13. The Secrelary to rainble the Chief Justice. Gauvhal, High Court, Guwahati,

14. The Treasury Officer, Kamrup Treasury, Guwahati - 1.

i5. The Pvl. Secretary to Hon'Ble M /Mrs. Juslice _
Gauhati High Court, Guwahati.

16. The System Analyst, Gauhati High Couwrt, Guwahati with a reguest to upioad Lhis
netification i the High Court websita.

17, The FRAG, Gauhati High Court, Guwahatr.

18. The AQJ . Gauhaty High Court, Guwahati.

19. The Court Officers, Gauhati High Court, Guwahatt

20, The Clhief Security Officer, Gauhali Flg'y Court, Guwahati

21. The CA to the Registrar General/Registrar {(Admn.), Gauhati High Court, Guwahali.

22. The Crder/Personal File .
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THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT DF ASSAM, MAGALARNT:, MIZORAM AND ARUNACHAL PRADESH)

NCGCTIFICATION
Dated Guwahati, the RSH'l\Iovem'ber, 2016

No. HC.V- 77/2013(pt-11)/925 [Estt. ## In exercise of the powers conferred
under Article 729 of the Constitution of India, reac with Rules 6, 7(3) and 18 of the
Gauhati High Court Services (Appointment, Condition of Service and Conduct) Rules,
1067 Hon'ble the Chief Justice has been pleased to promote and appoint the
‘oliowing Officers, temporarily and until furtper orders, as Assistant Registrar in
the Principal Seat of the Gauhati Hign Court, Guwahati in the Pay Band of Re. 12000-
400C0/-(PB-4) with Grade Pay of Ri. 6300/- per month  pius othe- aliowances as
admissible under the Rules with effect from the dateis) of thelr joiring, vice Sri
Basanta Kr. Sarma, Assistant Regwhber, setwod on attaining the age of
superannuation and Sri Dipak Kr. ivatn, Assistant Registiar, sromoted to the post of
Deputy Registrar.

1. Sri Randev Das, Administrative Officer (Qudicial)
2. Sri Kamala Kanta Rajkumar, Administrative Officer (Judiciat)

By arder,
A)
REGISTRAR GENERAL

Memo No. HC.V-?‘?/2013{pt—II),’‘}25ﬂ JEstt. # Dated25 .11.2016

Copyto: -

1. The Principal Accountant General (A&E), Assam, Beltola, Guwahati-29.

2. The Registrar (Vigilance)/ (Admn./iudl.), Gauhali High Court, Guwahati.

3. The Registrar cum Principal Secretary to Horble the Chief Justce, Gauhati High Court,
Guwahatl.

4. The Registrar, Gauhati High Courl.(Kohima Bench, Fohmay Aizaw! Bench, Aizawl/Itanagn
Permanent Bench, Nahariagun).

5. The Joint Registrar. ... ........., Gauhztt High Courn, Huwahab,

6. The Joint Secratary o the Govi. of Assarm, France “5IU) Depil., Dispur, Guwahab - o,

7. The Joint Secretary ro the Govi. of Assans, Finarce «Budget) Deptt., Dispar, Guwahat -6

% The Diractor, Assanr Gazette, Assam Gavt Press, Bamunimaidan, Guwahati- 21 for
publication of the shove rotification in T nextissue of Assam Gazette.

¢, The Director of Accounts & Treasunes. A-cam, Dispur, Guwaheatl.

10. The Dy. Registrar __ _ . Goaunat High Court, Guwahat

11, The Assistant Regisirar, _ ., sauhas High Cowre, Guwahati,

12. The Secratary to Hon'ble the Chief Justice, Gauhat high Coust, Guwahati,

13. The Treasury Officer, Kamrup Treasury, Guwahati - 1.

i14. The Pvio Secretary to Hon'ble Mr i+ dustice i e
Gauhati High Court, Guwahati.

15. The System Analyst, Gauhab High Court. Tuwanat with a request tc upload this

notification i the High Court website

. The FRAQ, Gauhati High Court, Guwanat.

Sri Randev Das, AO), Gauhali Righ Court, Guweahati.

. Sr KK Rajkumar, AQ3, Gauhati High Courr, Guwaliati,
. The ACT .
. The Court Officers, Gauhali High Codrt, Guwalan.

. The Chief Security Officer, Gauhat High Court, Guwahati

. The CA to the Registrar Generai/Ragistrar (Admin.), Gauhaii Figh Court, Guwahati.
. The Order/Personal File .

__, Gaunan High Court, Guwahati.
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~ THE GAUHATI HIGH COURT AT GUWAHATI
{HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION
Dated Guwahati the 25 November, 2016

No. HC.V-77/2013(pt-11}/ 92L& [Estt. ##In exercise of the powers conferred
under Article 229 of the Constitution of India, read with Rules 6 and 18 of the
Gauhati High Court Services (Appointment, Condition of Service and Conduct) Rules,
1967, Hon'ble the Chief lustice has been pieased to promote and appoint the
following Officers, temporarily and until further orders as Administrative Officer
(Judicial) in the Principat Seat of the Gauhati High Court, Guwahati in the Pay Band

of

Rs. 8000-35000/-(PB-3) with Grade Pay of Rs. 4900/- per month plus other

allowances as admissible under the Rules with effect from the date(s) of their
igining, vice Sri Randev Das and Sri K.K. Rajkumar, both Administrative Officer
Oudicial), promoted to the posts of Assistant Registrar.

1. SriSarful Hague, Court Master
2. SriJagannath Mazumdar, Court Master

By order,

-1

REGISTRAR GENERAL

Memno No. HC.V-77/2013(pt-11)/ 924" /Estt. # Dated 26 .11.2016
Copy to:-

1

15.

16.
17
18,
19.
20.
21,
22.
23,

The Principal Accountant General (A&E), Assam, Beltola, Guwahati-29.

The Registrar (Vigilance)/ (Admn./Judl./Estt.), Gauhatt High Court, Guwahati.

The Registrar-cum-Principal Secretary to Hon'Dle the Chief Justice, Gauhati High Court,
Guwahati.

The Registrar, Gauhati High Court,(Kohima Bench, Kohima/ Aizawl Bench, Aizawl/Itanagar
Permanent Bench, Naharlagun).

The Joint Registrar ( 3, Gauhati High Court, Guwahatl.

The Joint Secretary to the Govt. of Assam, Finance (SIU) Deptt., Dispur, Guwahati - 6,
The Joint Secretary to the Govt. of Assam, Finance (Budget) Deptt., Dispur, Guwahati -6
The Director, Assam Gazette, Assam Govl. Press, Bamunimaidan, Guwahati- 21 for
publication of the above netification in the next issue of Assam Gazette.

The Director of Accounts & Treasuries, Assam, Dispur, Guwahati,

. The Dy. Registrar , Gauhali High Court, Guwahati

. The Assistant Registrar, . Gauhati High Cout, Guwahati,

. The Secretary to Hon'ble the Chief Justice, Gauhati High Court, Guwahali.

. The Treasury Officer, Kamrup Treasury, Guwahati - 1.

. The Pvt. Secretary to Hon'ble Mr./Mrs. Justice _ ,

Gauhati High Court, Guwahati.

The System Analyst, Gauhati High Court, Guwahati with a request to upload this
notification in the High Court website.

The FRAC, Gauhati High Court, Guwahatl.

The AO] . Gauhati tligh Court, Guwahatl.

The Court Officers, Gauhati Figh Court, Guwahati.

The Chief Security Officer, Gauhati High Court, Guwahati.

5ri Sarful Haque, Court Master, Gauhati High Court, Guwahati.

Sri Jagannath Mazumdar, Court Master, Gauhati High Court, Guwahati.

The CA to the Registrar General/Registrar (Admn.}, Gauhati High Court, Guwahati.
The Order/Personal File .
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THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NMOTIFICATION
Dated Guwahati the 25'November, 2016

No. HC.V- 21/2014/922 fEstt. ## In exercise of the powers conferred under Article
229 of the Constitution of India, read with Rufe 6 of the Gauhati High Courl Services
(Appointment, Condition of Service and Conduct) Rules, 1967, Hon'ble the Chief Justice
has een pleased to appoint Sri Nived Sarma, Senior Judicial Assistant, temporarily
and until further orders as Protocol Officer in the Principal Seat of the Gauhati High
Court at Guwahati in the Pay Band of Rs. 8000-35000/- (PB-3) with Grade Pay of Ps.
44900/~ per month plus other allowances as admissible under the Rules with effect from
the dale of his joining vice Sri Diganka Goswaini, Protocol Officer, released hom High
Court service.

Sri Nirod Sarma will maintain his seniority in his orininal cadre i.e. Senior Tudicial
Assistant and s further promotion will be considered on that basis.

By orcler.

ol

A 3 REGISTRAR GENERAL
Memo NMo.HC.V-21/2014/ 922 /[Estt. Dated25.,11.2016
Copy for information ! -
L. The Principat Accountant General (ARE), Assam, Beltola, Guwahali-29.
The Registrar (Vigilance)/ (Admn./Judl./Estt.), Gauhati High Court, Guwahati.
The Registrar cum Principal Secretary to Hon'ble the Chiel Justice, Gauhati High
Court, Guwahati,

Ll N

L

Aizawi/Itanagar Permanent Bench, Naharlagun),
5. The Joinl Registrar (_____ _J, Gauhati High Cowt, Guwahali.
6. the Joint Secretary to the Govt. of Ass A, Finance {(SIU)Deptt., Dispur, Gunvahiaii -
7. The Joint Secretary to the Govt. of Assam,Financa (Budget)Depld., Dispui, f_;uvm!mh -0
% The Director, Assam Gazette, Assam Govt. Press, Bamunimaidan, Guwahati- 21 ful
publication of the abaove notification in the next issue of Assam Gazelte,
9. The Director of Accounts & Treasuries, Assam, Dispur, Guwahali,
tu. The Dy, Registrar - Gauhati High Counrt, Guwahati
11. The Assistant Reglsuar oy Gauhati Fligh Court, Guwahatl.
12. The Secretary to Hon'ble the Chief JUbthe Gauhati High Fou:t Guwahaii.
13. The Special Officer, Translation Wing, Gauhati High Court, Guwahati,
14. The Librarian- cum- Research Officer, Gauhati High Court, Guwahati.
15. The Treasury Officer, Kamrup Treasury, Guwahati - 1,
16. The Pvt. Secgetary to  Hon'ble Mr/Mrs.  Justice
, Gauhati High Cowrt, Guwahati.
17. The System Analyst, Gauhali Figh Court, Guwahali with a request to upload [his
notification in the High Court websile.
18. The FRAQ, Gauhati High Court, Guwahati.
19, The A.Q.J _ ... Gauhali High Court, Guwahali,
20, The Court Ofﬂcms, Gauhau thh Couwrt, Guwahati,
21, The Chief Secuiity Officer, Gauhati High Court, Guwahati
22. 5ri Nirod Savma, S1A, Gaubati High Court, Guwahati,
23. The CA to the Registrar General, Gauhati High Court, Guwahati,
214 The Order THle.
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The Registrar, Gauhati High Court(Kohima Bench, Kohima/ Aizawl Benci,



